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NOTIFICATION Dated: ........................... ..

It is hereby notified for general information that pursuant to the order dated 11.09.2024
passed by the Disciplinary Committee of Bar Council of India and in continuation to our
earlier notification dated 55/Gen,/SF/2025 dated 17.03.2025 that the licence of
Mr. Narender Kumar {Enrolment No. D/241,’ 1999] (Revised Enrolment number
D/322-R/1998}, Chamber No. G-411, Lawyers Chambers, G-Block, Karkardooma Court,
Shahdara, Delhi-110032 had been suspended from practice an Advocate in or before any
court of law for a period of one month from the date of notification i.e. 17.03.2025 and
alongwith line a sum of Rs. 25000/- to be deposited in the Welfare Fund of Bar Council of
lndia. It is clarified by the Bar Council of India vide its letter dated 26.05.2025, respondent
did not deposit the said amount of Rs. 25000/- in compliance of order dated 1 1.09.2024.

it is further notified that in view of Bar Council of India letter dated 26.05.2025 the licence
of Mr. Narender Kumar (Enrolment No. D/24-1,! 1999) (Revised Enrolment Number
D/322-R/1998), Chamber No. G-411, Lawyers Chambers, G-Block, Karkardooma Court,
Shahdara, Delhi-110032 has been further suspended from practice an Advocate in or before
any court of law for a period of for one month more w.e.f. 01.06.2025 to 30.06.2025, since
he failed to deposit the amount of Rs. 25000/-.

This has emanated from the BCI Tr. 575/2023 titled “Ms. Bimla Bardia Versus
Mr. Narender Kumar"

Col. Arun Shar td.)
Secre

Copy for-vard_ed_for information to :-

The 1=l Additional Solicitor General of India, Supreme Court oi‘ India, New Delhi.
The Secretary, Bar Council of India, 21, Rouse Avenue, New Delhi
The Secretaries of All Bar Associations, Delhi
The Secretaries of All State Bar Councils. *
The Registrar, Supreme Court of India, New Delhi
The Registrar General, High Court oi’ Delhi, New Delhi
The Registrar General, All High Courts in India
The District 8:, Session Judge, Tis Hazari Courts, Delhi
The District Judges in all 8 Districts oi‘ Delhi

l0 The District Magistrates in all 9 Districts of Delhi
11 The Secretary, Ministry of Law, Justice 8:. Co. Affairs, New Delhi
12 Ms. Bimla Hardin. W/e Mr. Saga: Mai R/o B-1/113, Paschim Vihar, New Delhi-110063

Mr. Narender Kumar [Enrolment No. Dl24-1/1999} (Revised Enrolment Number
DI322-11] 1998), Chamber No. G-4 1 1, Lawyers Chambers, G-Block, Karkardooma
Court, Shahdara, Delhi-110032 {You are directed to submit your original Enrolment
Certificate 8:. identity Card issued by the Bar Council oi’ Delhi]
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OEFICE OF THEBRINCIPAL DISTRLCT 8; SESSIONS JUDGE (HQ§)i_QEj.Hl
I

N053 £129’ __/e‘é.%1§\/i‘)’r§7c’irEu1ari¢in/2025 Dated, Delhi mg ' T ! i 1-}

5ub:- Notification regarding removal/suspension of Advociates.

Forwarded a copy of the Notification bearing lief No. 189/Gen/SF/2025 dated

31/05/2025, and bearing diary No. 3417/B dated 03/06/2025 received from Col. Arun Sharma
(Retd.), Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon

Marg, New Delhi-110049, for information and necessary ac ‘on to :-ti

All the Ld Principal District & Sessions Judges, Delhi

:'>l*'i"‘!"‘/A Chairman, Website Committee, Tls Hazari Court
the same on the Website of Delhi District Courts as p

5. Dealing official for uploading the same on Centraliz
rules.

6. P.S. to Ld. Principal District & Sessionsludges (H0.s),

Jew Delhi. /Pi .
The Ld. Principal Judge, Family Courts (H015), Dwarka Kfrourts, Delhi.
A the Ld. Judicial Offlcers posted in Central-District, is Hazari Courts Delhi.

Delhi With the request to upload
r rule.
d Website through LAYERS as per

Delhi for information.

J (ANUJ AGARWAL)
Officer, In-Charge, General Branch, (C),
Adclitibnal Session Judge(Spi.FTC)-02,

Encl. As above
Tis Hazari Courts Delhi.
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